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(a). the reasons for loss during the years
1965-66 and 1967-68;

(b) whether the loss is after taking into
account the income of Rs. 1500 sale
of fruits, Rs. 37.001 sale of wood, trees
etc.- and Rs. 28177/96 from interests during
the ycars 1965-66 and Rs. 2,000 sale
of fruits and Rs. 61,710.81 from interests
during the year 1967-68; and

(c) the total amount credited to the
development fund account so far?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY PLANNING, AND WORKS,
HOUSING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY) :
{a) According to the Registrar, Co-
operative  Societies, Delhi, the reasons
for loss during 1965-66 and 1967-68 are
payment of salaries, legal  expenses,
interest and contribution to the National
Defence Fund, in excess of the income.

(b) The amount realised by sale of
wood and trees during 1965-66 and by
sale of fruits during 1967-68 has been
capitalised and credited to the develop-
ment fund account and not accounted
for in the profit and loss account.

(c) An amount of Rs. 1,19,166.06
is reported to have beea credited to this
account till the 3oth June, 1968.

Fire Incidents in Central Secre-
tariat (South Block)
5183. SHRI S. M. BANREJEE :
SHRI JYOTIRMOY BASU :
SHRI B. K. MODAK :

Will the Minister of HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOP-
MENT be pleased to state :

(a) number of times fire broke out in
the Central Secretariat (South Block)
New Delhi during the past 3§ month;

(b) the
fire; and

causes of such out-break of

(¢) the action taken by Government
in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY PLANNING; AND WORKS,
HOUSING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY): (a)
‘Once on the 17th January. 1970 in a room

CHAITRA 16, 1892 (SAKA)
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in the basement of the courtyard of the
South Block used by the Central Public
Works Departmernt as their store.

(b) The exact cause of the fire could
not be ascertained. It might have oc-
curred due to the throwing of smoulder-
ing  cigarette/bidi or match stick by
somebody.

(c) Instructions have been issued to a}l
the Ministries/Departments to enjoin
upon thestaff, etc., not to throw smoulder-
ing cigarette/bidi or match stick and also
to exercise necessary vigilance to prevent
fire accidents.

FaT xan & fadvsw arfawrfat g
Aad vt fans AR & sratt
T BIq

5184. s\ MW : T GAfemw
A IR W AW A4 GG wAr A
AN #T T FAfF:

(%) mragasgframirgadt &
IAT MW F fe-wT fawm & wfe-
Frfat 7 tfveas smgw weeT ¥ faedr
FATqAT AT T Fo vuTF famw
MY F UF FAfwa 9 BT AR
a1 X FAF IR FOOAA B
qFeT AT ; FfE g, @Y 999 T WS
ST g5 ; R

() T FFR IR GAAT F AR
93, IqdF B T ZfISAA T FEAT
ST AT 7 A6 TqF] & 18§ I
T U G AT FAF FARW AT
Fam ?
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HeRTAG § TR KA (o7 T1o Wo agMN) ¢
(%) R (=) wsx foft #< fqwmr
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FTAATEY 7 & 97 g F=re vt smraan





